r
| TEM NO 47 COURT NO. 10 SECTI ON Xl

SUPREME COURT OF | NDI A
RECORD COF PROCEEDI NGS
Petition(s) for Special Leave to Appeal (G vil) No(s).21051/2012

(From the judgenent and order dated 16/01/2012 in CMAP No. 37813/ 1992 of
The HI GH COURT OF JUDI CATURE AT ALLAHABAD)

GYANENDRA KUMAR SHUKLA & ANR Petitioner(s)
VERSUS
STATE OF U. P. & ORS. Respondent ( s)

(Wth prayer for interimrelief and office report )

Date: 28/10/2013 This Petition was called on for hearing today.

CORAM :
HON BLE MR, JUSTICE H. L. GOKHALE
HON BLE MR JUSTI CE J. CHELAMESWAR
For Petitioner(s) M. S.R Singh, Sr.Adv.
M. Sushant Kumar Yadav, Adv.
M. Ankur Yadav, Adv.
Mohd. Muzt aba, Adv.
Ms. Asha Gopal an Nair, Adv.
For Respondent (s) M. Pawan Sri Agarwal, Sr.Adv.

Ms. Shalini Kumar, Adv.
M. Vinay Garg, Adv.

UPON hearing counsel the Court nade the foll ow ng
ORDER

The counter affidavit is stated to have been fil ed.

rejoinder affidavit be filed within three weeks.

Let the matter be listed after four weeks.

[ Usha Bhardwaj ] [ Sneh Lata Sharnma ]
A RcumP. S Court Master

The



